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so when Government in nd to fix the pnce 
of"the sheds on hire purchase basis; 

th question r;eferred to above j now avail-
able .. aod 

4 .... 
(d) whether Government are aware that 

the entrepreneurs in Okhla Industrial Etate 

Phases .I and TI are not paying monthly 
in"'ialments;. and . 

: (e) 'whether Government would spell 
out ttie period by which the entrepreneurs 
would be allotted the industrial sheds which 
Government had initiaUy given to them ? 

THE MINISTER OF lNDUSTR Y AND 
STEEL AND MINES (SHRI NARA YAN 
DA TI TIWAR]) : (a) No, Sip; 

(b), the matter i under active consider-
ation of Ministry of W orks & 

Housing and Land & Building Department 
of Delhi Administration. 

(c) The entrepreneurs were asked to make 

ad-hoc payments  towards rent/hire pur-
chase in respect of these shed at a much 
lower rate than the rent fixed in lease deed 
executed by the entrepreneur ', to avoid 
a ~mu ation of arrears. Most of the entre-
preneur are not paying even the reduced· 
i:ent. Since arrears have accumulated and 
the Corporation has to meet its repayment 
liabilities eviction proceedings have been 
initiated in ome cases. There is no intention 
to victimi e or harass any entrepreneur what 

soever. 

(d) Yes Sir. 

(e) The examination of the proposal 

regarding allotment of sheds on hire-pur-
chase scheme is peing expedited. 

. (b) if so, whether Government propose 
to lay it on the Table of the House ? 

THE MINISTER OF STATE IN THE 
MUfISTR Y OF HOME AFFAIRS (SHRI 
NIHAR RANJAN LASKAR) : (a) and (b) 
Separate accounts of expenditure on tour 
f'Or 'each Minister or for each category of 
Ministers are not maintained in the Pay 
and Accounts Office, Cabinet Alf airs. The 
total expenditure on tours including TA/ 
DA in respect of the Council of Ministers 
from February 1980 to March , 1982, as 

booked in the Pay & Accounts Office, Cabi-
net. Affairs is Rs. 3',48,68,281. 70. 
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"sft (P:1l q"'fo .fific'!•itlU) :  ( 1'i) \;ff, ~  ~ enses incurred on Tours by Ministers 
of State and Cabinet Ministers 

5033. SHRI RAM VILAS PASWAN : 
WID the Minister of HOME AFFAIRS 
be pleased to refer to the reply given to Un-
starred Question No. 9994 on 28 April, 
1982 regarding expenses incurred on tours 
by Ministers of State and Cabinet Ministers 
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(a) whether the information regarding 

. the expenses incurred on tours by Ministers 
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